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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH : JODHPUR

Date of order : 10.03.99

0.A. No. 66/99

Magha Ram son of late Parahalad Ram aged 30 yearé by caste Parjapat

(Hindu) resident of Near Government Primary School, Baldev Nagar,

P.O. Barmer (Raj.).

... Applicant.

versus

1. Union of India through [the Secretary, Ministry of Defence,
' Sena Bhawan, New Delhi.
2. The Commandent, 0.0.C (Administrative), 19 Field Ammunition
Depot, C/o. 56 A.P.O. | ’
3. | The Officer Commanding, Headquarter - 12 Corps, AMN-Coy,
C/o. 56 A.P.O. o
... Respondents.

Mr. Pankaj Joshi, Counsel for the applicant.

CORAM:
Hon'ble Mr. Gopal Singh, Administrative Member.
\ »‘\‘{.\
BY .THE COURT:
. ¢
,7-// Appllcént, Magha. Ram, has filed this application under

SeCrlon 19 of the Administratiive Tribunals Act, 1985, praylng for a

‘;/'dlrectlon to the respondents to offer him compa351onate

appointment.
2. T have heard the learned counsel for the applicant.
3. The applicant's casel is that his father Shri Parahalad Ram

while working as Mazdoor in 19 Field Ammunition Depot, Barmer,

expired on 20.12.1996. The applicant has approached the

respondsents praying for compassionate appointment, but his request

has been turned down on the ground that sufficient number of
vacancies in compassionatel guota ;re not available vide letter
dated 24.11.97 at Annexure /1. The applicant has also submitted a
demand for Fjustice through|an Advocate on 24.10.98, the reply to
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which is still awaited.

4&@‘ In the circumstances.cf'the case, - 1 consider it just and
pfpﬁ@r to direct the 'respondents to consider the case of the
ap@ifpant'for cdmpassionaté_appointment as per rules prevailing in

s

] .
thg:Government of India.

- /’ﬁ : ) .
- 5¥ Let a copy of the O.A. and the annexures thereto be sent tc

-

Sl _:_,"
-~z - 7" the respondents alongwith a copy of this order for compliance.

: Cc»raéésv.f;
o ‘ . ' (Gopal Singh) K

Adm. Member
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“Part 11 and m Aestron

In my presence on 2, ro,g :
UDOS( ?;’7“, sur
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